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Shortfall of Forelgn Tourists After

Nuclear Test

4746, SHRI A. VIJAY RAGHAVAN:
Will the Minister of TOURISM be
pleased ‘to state:

(a) whether Government have received
any report regarding the shortfall in the
number of foreign tourists after the
nuclear tests;

(b) if so, the details thereof; and

{c) the steps taken by Government to
avoid such situation which would be
harmful to the tourism industry in our
country?

THE MINISTER OF
PARLIAMENTARY AFFAIRS AND
THE MINISTER OF TOURISM (SHRI
MADAN LAL KHURANA): (a) to (¢)
It has been reported by the Tourism
industry that there has been some decline
in tourist arrivals from Japan, Germany
& United States of America after the

nuclear test. However, overall tourist
arrivals this year are likely to be higher
than the previous year,
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Report and Accounts 1994-—96) of the
Natlonsl Human Right Commission, New
Defhi and related papers

THE MINISTER OF HOME
AFFAIRS (SHRI L.X. ADVANI): Sir, 1
lay on the Table a copy each (in English
and Hindi) of the following papers:—

(a) Annual Accounts of the
National Human Rights
Commission, New Delhi, for
the years 1994-95 and 1995-96,
and the Audit Report thereon,
under.sub-section (4) of section
34 of the National Human
Rights Commission Act, 1994,

(b) Statement giving reasons for
the delay in laying the papers
mientioned at  (a) above.
[Placed in the Library. See No.
LT-1389/98].

L. Report and Accnunts (1996-97) of the
Centre for the Development of Glass
Industry, Ferozabad (U.P) snd related
papers.
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1. Report and Accounts {1996-97) of
the Central Footwear Training Institute,
Agra and reclated papers.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
SUKHBIR SINGH BADAL): Sir on
behalf of SHRI SIKANDER BAKHT, I
lay on the Table, a copy each (in English
and Hindi) of the following papers:—

I. (a) Fifth Annual Report and
Accounts of the Centre for
the Development of Glass
Industry, Ferozabad (U.P.),
for the year 1996-97,
together with the Auditors’
Report on the Accounts.

(b) Statement by Government
accepting the above Report.

(c) Statement giving reasons for
the delay in laying the
papers mentioned at (a)
above. [Place in the
Library. See No. LT-696/
98].

II. (a) Annual Report and
Accounts of the Central
Footwear Training Institute,
Agra, for the year 1996-97,
together with the Auditors’
Report on the Accounts.

(b) Statement by Government
accepting the above Report.

(c) Statement giving reasons for
the delay in-laying the
papers mentioned at (a)
above. |[Placed in the
Lit]arary. See No. LT-1399/
98].

1. Report and Accounts (1996-97) of the
Central Warehousing Corporation, New
Deltl and related papers.

II. Report and Accounts (1996-97) of
the Central Institute of Plastics
Engineeriag and Technology, Chennal and
related papers.

THE MINISTER OF CHEMICALS

AND FERTILIZERS AND THE
MINISTER OF FOOD  AND
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CONSUMER AFFAIRS (SHRI SURJIT
SINGHA BARNALA): Sir, I lay on the
Table—

I. (1) A copy each (in English and
Hindi) of the following papers,
under sub-section {11} of
section 31 of the Warehousing
Corporations Act, 1962;—

(i) Annual Reprot and
Accounts of the Central
Warehousing Corporation,
New Delhi, for the year
1996-97, together with the
Auditors’ Report on ihe
Accounts.

(i) Review by Government on
the working of the above
Corporation.

(2) Statement (in English and
Hindi) giving reasons for the
delay in laying the papers
mentioned at (1) above.
[Placed in the Library. See No.
LT-608/98).

II. A copy each (English and Hindi) of
the following papers:—

(a) Twenty-ninth Annual Report
and Accounts of the Central
Institute of Plastics
Engineering and Technology,
Chennai, for the year 1996-97,
together with the Auditors’
Report on the Accounts.

(b) Review by Government on the
working of the above Institute.

{c) Statemont given reasons for
the delay in laying the papens

mentioned at (n) above.
{Placed in the Library. See No.
LT-139408).

THE NATIONAL HOUSING AND
HABITAT POLICY, 1998,

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS
AND EMPLOYMENT (SHRI
BANDARU DATTATRAYA): GQGa
behalf of



